N UTTAR P OLLUTION CONTROL BOARD

Ref. No (192492 C.6,/Gen-723 /0.4. No.912/2022 & 91372022, /2023 Dated le.l&\m

The Registrar General,

Hon’ble, National Green Tribunal,
Principal Bench,

Faridkot House, Copernicus Marg,
New Delhi- 110001

Sub: Regarding submission of Interim Compliance Report in compliance of the order

dated 08.08.2023 in OA no. 912/2022 & 913/2022, In the matter of Manav Sewa
Sansthan & Anr Vs. Union of India & Ors.

Sir,

Kindly refer to the subject mentioned above. In compliance of the
order dated 08.08.2023 in OA no. 912/2022 & 913/2022, In the matter of
Manav Sewa Sansthan & Anr Vs. Union of India & Ors., The questioned sugar
industry M/s Balrampur Chini Mills Ltd, (Sugar Divison) Balrampur vide letter
dated 30.10.2023 has informed that the unit will start the crushing operation
in 03rd Week of the November, 2023, hence the Interim Compliance Report
is enclosed herewith for your kind perusal and further necessary action.

Sincerely Yours,

Enclosures: As above g/
(Dr. Ram Karan)

Chief Environment Officer
(Circle-6)
Copy to: Following for information and further necessary action.
Shri Pradeep Misra Advocate, Supreme Court, B-235, Sector-XIX, Noida, District-GB
Nagar, 201301.

/

Chief Environment Officer
(Circle-6)

T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow — 226010
Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 — 2720764
Email: info@uppcb.in - Web Site: www.uppcb.com
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Action taken report regarding order dated 08.08.2023 Passed by Hon'ble NGT in

O0.A. No 912 & 913/2022 Manav Seva Sansthan and others Vs, Union of India and
Others.

Pursuant to the direction given by Hon'ble NGT order O.A. No 912 &
913/2022 Manav Seva Sansthan and others Vs. Union of India and Others dated
08.08.2023, Themain relevant contents of the order are as under-

LR 7. Inview of the Jindings and our observations, we direct that-

The M/s Balrampur Chinni Mills Ltd (Sugar Division), Balrampur must take appropriate

corrective measure 1o improve the treatment efficiency of ETP, clean the internal drainage system,
prevent the spillage/ seepage in the surrounding area of the industry and take corrective measures Jor
stopping the untreated wastewater 1o the drains meeting to Suwaon nala. Further, industry should
maintain ferti- irrigation plan and adequate storage facility during non-demand period. The same
conditions shall apply to Sugar Division of Bajaj Hindustan.

Local administration through Balrampur Nagar Parishad and concerned Nagar Panchayats under
supervision of District Magistrate, Balrampur shall explore the possibility for the proper collection and
freatment of the domestic waste generated in district Balrampur through STP in downstream of the city
before discharge to Suwaon nala which should be done and report filed before next hearing.

iti. UPPCB/local administration may identify the industries, service station and other water polluting

activities and ensure their treatment at the source and stop the discharge of untreated wastewater into
the Suwaon nala which is ultimately meeting to Rapti river. Report to this effect may also be filed.

iv. Local administration may explore the possibility for periodic cleaning of the Suwaon nala and

V.

Vi.

nearby stagnated pond by involving concern industries using their CSR fund and plantation on the
catchment area of the Suwaon nala.

The Committee is further directed to reinspect the unit in crushing season and to ensure the

compliances. The unit shall ensure the reuse of water Jor agriculture purposes or any other irrigation
purposes.

Distillery Division of Balrampur Chini will operate on ZLD condition and water balance/audit

will be given before next hearing.

In compliance of the above order, a letter vide Ref No. 190/Sa-148/NGT/2023
dated 10.08.2023 was issued to concerns for submitting the action taken report to this
office which has been annexed as Annexure-I.

In this regard, the point wise report is as follows-

i- M/s Balrampur Chini Mills Ltd (Sugar Division), Balrampur has submitted the point
wise report vide Ref No.- L./Pollution/920 dated 16.10.2023 and it has been annexed
as Annexure-IL.

ii- M/s Bajaj Hindusthan Sugar Ltd., Itai Maida, Utaraula, Balrampur has submitted the
point wise report vide letter no. BHSL/Utraula/2023/228 dated 13.10.2023 which has
been annexed as Annexure-II1.
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Executive Officer, Nagar Palika Parishad, Balrampur has submitted a report
regarding STP in downstream of the city before discharge to Suwaon Nala and it has
been annexed as Annexure-1V.

A team was constituted to identify the water polluting Industries/activities and
service stations to stop the discharge of untreated water into the Suwaon Nala which
is ultimately meeting to river Rapti. The joint Committee has submitted the report
regarding identification of industries/activities and service stations and it has been
annexed as Annexure No-V.

As per report submitted by the joint committee, it has been reported that there
is no any industries/activities other than referred above However, three service
stations have been identified which are as follows-

M/s D.M. Auto sales (An Authorized service centre of Tata Company) Vill- Sirasiya,
Gonda Road, Balrampur.

M/s Amit Motors Pvt Ltd, Near Railway Crossing, Sirasiya Road, Balrampur,

M/s Anand Motors Agencies, Bhagwati Ganj, Balrampur.

Out of the three identified service stations, M/s D.M. Auto sales (An
Authorized service centre of Tata Company) Vill- Sirasiya, Gonda Road, Balrampur
has installed ETP for treatment of waste water generated from the washing of the
vehicles and this Agency has obtained CTO vide Ref No.
159101/UPPCB/BASTI(UPPCBRO)/CTO/ Both/Balrampur/2022 dated 24.06.2022
and the validity period of this CTO is upto 31.07.2025.

Rest two service stations have not obtained CTO from State Pollution Control
Board. Notices have been issued to both of the service stations which have been
annexed as Annexure-VI(a)&VI(b).

A virtual Meeting was orgnized on dated 11.10.2023 with joint Committee members
regarding reinspection of the M/s Balrampur Chini mills Ltd, Balrampur and it has
been reiterated that both units shall be inspected after starting of the cane crushing in

cane crushing season 2023-24. z\}t\/ﬂ'
;%° AN \
Regiomal Officer,

U.P. Pollution Control Board,
Basti
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© “7. Inview of the Sindingsand our observations, we direct thats . : ,
~(i).. The M/s Balrampur -Chinni Mills Ltd (Sugar. Division), Balrampur must take appropriats
corrective -measire. {0 improve the treatment” efficiency of ETP, clean the internal drainage
system, prevent the spillage( seepage in the ‘surrounding area of the industry and take corrective
measures for stopping the intreated wastewater to the drains meeting fo Siwaon nala. Further,
industiy should maintdin ferti-irrigation plan and adéquate storage facility during non-demand
period. The same-conditions.shall apply to .fugar Division of Bajaj Hindustan, )

: (ld Local _administration_through Balrampur. Nagar Parishad and concerned Nagar Panchayars

under supervision of District Magistrate, Balrampur shall explore the possibility for the proper
-collection and freatment of the domestic waste: generated in district Balrampur through STP in
downstream of the ‘¢ity-before-discharge fo Suwaon nala which should be done and report filed

-before next hearing.” <~ '

- .(iii)‘; UPPCB/local administration -may idehtg‘/j)"'_the»'indm;ies,- service ~station and otker water

O

polluting activities an@gr}sz{fe:'tkeir#eafme’nt—at the source and stop Ihé,discharge of umtreated
wastewater into the Swwaon pala which is ultimately meeting fo Rapti river. Report to this effect
may also be filed: - . 7 . S T
~(1v). Local administration may explore the possibility for periodic cleaning of the Suwaon nala and
nearby stagnated-pond by involving concern industries using their CSR find and plantation on
 the catchment.area of the Suwaon nala, . :
(). The- Committee is further directed 1o reinspect the unit in crushing season and to ensure the
complfancqs. “The unit shall ensure the reuse of water for agriculture purposes or any other
irrigation purposes. S ' - g ¢

(vi). Distillery Division of Balrampur Chini will operate-on.ZLD condition and water balance/a;:dit .

will be given before next hearing. :

=T IS, TEIGRH, a9+, aTRIT—272007
Web site: www.uppcb,com, e-mall Id: robasti@uppcb.in, ropcbbasti@gmail.com
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8. Further action taken report may be filed by UPPCB, District Magistrale, ‘Balrampur and N5
‘respondents within two months by e-mail at judicial-ngt@gov.in preferably i the form sl
searchable PDF/ OCR Support PDF. and not in the form of Image PDF. - 4
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BALRAMPUR CHINI MILLS LIMITED

FACTORY :PO. : BALRAMPUR, DISTT. : BALRAMPUR (U.P.) PIN-271201
PHONES : 05263-232051, 232078, 2322351 GSTIN : 09AAACB9373Q1ZW

Ref. No. : LPollution/a7| 30™ OCTOBER, 2023

To,
The Member Secretary

U.P. Pollution Control Board,
LUCKNOW.

Subject : ta - 2024
Resp. Sir,

In continuation with our letter no, : LPoliution/920 dated : 16.10,2023
addressed to Regional Officer, U.p, Pollution Control Board, Basti, we want to

inform you that our unit will start the Crushing operation for sugar season
2023 - 2024 in 03" week of November - 2023,

We will inform the final date of starting as soon as decided.
With regards.

Yours Faithfully
For BALRAMPUR CHINI MILLS LTD.

X
&3

(NISHKAM GUPTA)
‘\\.cmer GENERAL MANAGER
Cc to: Chief Environmental Officer(Circle-6),U.P.Pollution Control Board, Lucknow,

mwmmmmmmmmmmmm

TELEPHONES : (003) 22574743 1 FAX : 22273083 4 CRL 2B ISTSPLC0I0NE, CALCUTTA 1 Exad: boe!@hariin Iedermed Webrsie ; bp B chind com
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Ref: BHSWULula/2023/ > 2 8 Date: - 13.10.2023 -
To,
The Regianal Officer
Uttar Pradesh Poliution Control Board
Block Rosd, Budhapuram Badevan
Basl - 272001
Sub: Order dated 02.08.2023 by Honorzble Nationa! Green Tribunal Hew Delhi in the matter of OA
912/2022,913/2022 Reg.
Ref: Letter 10.190/52-148/1.G.7./2023 Oated- 10.08.2023,
Desr Sir,
With reference 1o the above-mentioned letters received on 12.10.2023 through WhatsApp, we are
submilting herewith the poist wise womplianee atus a5 below:
{S1._1 Order points [ Compliance status
1 1 The M/t Balampur Chinal 1l (§7<} = ETP tem
(o D), Doyt |1 Vi bare s complete raded ETP system up
orprisle  comecive  measure For treatment of cooling tower overflow we have
improve the trestmen eficiency of £79, ieady imtaled SRS plant. The Effluent
clean the imerns drainage  syitem, | Trt;aﬂ t phart ks bei ted efficiently to
provem the wlliage/ seciage in the ahieve e norms 03 per prescribed in MOEF &
surrounding ares of the industry and tate CC Motfication ¢ tedd 14.01 2015, -
| @orrecive measures for Epiping  the S =
: um'c_mnd. waitewiter to the drains 2 T et EM B gainfuly utilized In
medting o Suwaon  nala. Tarther, | Lo ' ey
nAustry should maimain lort-migation | 'gation :Ngl" ol ;’“"“Gm‘ plan
plan and adequate stompe faclity during h. mmd& cc w;um G;:mm with
non-gdemand poriod, The syme conditians 14013016 ot 35 E dated
shall apply 1o Suger Division of By ’ ‘
Hindusan Y s storage ( s
Seady in place for the storage of treated eff
Caen) ro demand S
4. Orlne continuous € Monitaring system has
¥ been F3taley 8t ETP outlet & Online
eetaous Emission monitoring system is already
wmawmsxxk.me\wbamerabako
Waﬁﬁﬂ.%remmaugm
Laralened on CPCB / Uspen server
5 Nmieep,‘ﬂoislnomp,mw bet
i S w
mantaned regularky (o &vold amy leakages and
: Sxp2ce lrom dralnage system,
|2 |local sdminiisation through Exlzagur | not related o us,
lagar Parshad and concemed Ragar
Panchayats under supervision of Digriy
Maguirate, Balramour chall explore the o
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passibiity for the proper coliection and
treatment of the domestic waste
generatedlndisUidBakampwUmugh
STP in downstream of the cty before
disdwgctaSmonnatawhH\shodd
be done, and report filed before next
hearing.

treatment
However, BHSL has already installed sewage
plant at our unit for the treatment of domestic effluent

arx!mctreateddomes:tkmntisbeingmutﬂi&dforthe

¥rigation of our green belt.

UPPCB/loca! adminstration may identify
the industries, service station and other
water polluting activities and ensure their
treatment 2t the source and stop the
discharge of untreated wastewater into
the Suwaon nz2la which is ultimately
meeting to Raphi fiver. Repot to this
eect mzy 21so be filed.

treated or untreated effluent

= ot Gischarging any
BEbRTAs effiuent Is being utilized

into the Suwaon Nala, The treated

Locz! administration mezy ewplore the
possibllity for periodic cdeaning of the
Suwaon nala and nearby stagnated pond
by involving concern Industrics wsing
their CSR fund and plartation on the
catchmen aee3 of the Sowagn nals,
The Commitee & futher direcied o
| reinspect the unll in crushing seaxon and
1o enpure omplinncet. The wntt shal
ensure the reuse of water for agriculure
purpases  ©f  any  obthet irigation
PUPOBes, '

.

Plstation & being
regdiarly by plantation on nevr
o onit phand (acily,

teoted

Distiliery Division of Balampar Chinl wil
operate on 2D condition and water
halance/audlt will be pivan hatore nod

Nk refistend VWEN BROSL

hearing .

We onoe again agsure you
environmerd and constious ©f our social

thit we e ® sicere end lewatiding crgarization for protection of the
responsibiliies and are comenilied Lowardy creating 8 clean and

gale environmertt in and arount o manutaczuring taiity a0 wil dveays romain so.

Thanking you
Yours Falthtully
For Bojaj Hindusthn Sugsr Lid.
Unit: W Balmmpur, UFP, o

& i 4
(Authorizba signatery)

Endl; As AbOVE

CC: District Magistrate Balray
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“wend. UPPCB/local administration may identify the industries, service station and
other water polluting activities and ensure their
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Report to this effect may also be filed.”
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BALRAMPUR CHINI MILLS LIMITED

FACTORY P.O. : BALRAMPUR, DISTT. : BALRAMPUR (U.P.) PIN 271201
PHONES : 05263-232061, 232078, 232235 | GSTIN : 09AAACB9373Q1ZW

Ref. No. : L/Pollution/a7T | 30™ OCTOBER, 2023
To,

The Member Secretary
U.P. Pollution Control Board,
LUCKNOW.
Subject : _ Starting of Crushing Season 2023 - 2024.

Resp. Sir,

In continuation with our letter no. : L/Pollution/920 dated : 16.10.2023
addressed to Regional Officer, U.P. Pollution Control Board, Basti, we want to
inform you that our unit will start the crushing operation for sugar season
2023 - 2024 in 03" week of November - 2023.

We will inform the final date of starting as soon as decided.
With regards.

Yours Faithfully
For BALRAMPUR CHINI MILLS LTD.

®xe-

!
(NISHKAM GUPTA)
%:HIEF GENERAL MANAGER

3 KOLKATA-700 020
REGD. OFF. : "FMC FORTUNA" 2ND FLOOR, 234/3A, ACHARYA JAGDISH CHANDRA BOSE ROAQ, 0 -
TELEPHONES : (033) 2287-4749 | FAX : 2287-3083 | CIN-L15421WB1975PLC030118, CALCUTTA | Email : bemi@bcml.in 1 Internet Website : http /iwww.chini.com
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